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B.A. Khan v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Rakesh Mohan Pandey, J.), 2023 SCC 
OnLine Chh 1812 
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Murit Shikari v. State of Chhattisgarh, (Deepak Kumar Tiwari, J.), 2023 SCC OnLine Chh 1774 
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